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 PAPERS  LAID  ON  THE  TABLE

 THE  MINISTER  OF  DEFENCE  (SHRI  PRANAB  MUKHERJEE):  Sir,  |  beg  to  lay  on  the  Table  a  copy  each  of  the
 following  Detailed  Demands  for  Grants  (Hindi  and  English  versions):-

 (1)  Ministry  of  Defence  for  the  year  2005-2006.

 2.  Defence  Services  Estimates  for  the  year  2005-2006.

 (Placed  in  Library,  See  No.  LT  1752/2005)

 oft  मंत्रालय  में  राज्य  मंत्री  तथा  उपभोक्ता  मामले,  खाद्य  एवं  सार्वजनिक  वितरण  मंत्रालय  में  राज्य  मंत्री  (श्री  कांतिलाल  भूरिया)  :  महोदय,  मैं
 श्री  शरद  पवार  की  ओर  से  वा  2005-2006  के  लिए  क  मंत्रालय  की  अनुदानों  की  विस्तृत  मांगों  की  एक  प्रति  (हिन्दी  तथा  अंग्रेजी  संस्करण)  नभा  पटल  पर  रखता  हूं।

 (Placed  in  Library,  See  No.  LT  1753/2005)

 THE  MINISTER  OF  HOME  AFFAIRS  (SHRI  SHIVRAJ  V.  PATIL):  Sir,  |  beg  to  lay  on  the  Table  a  copy  each  of  the
 following  Detailed  Demands  for  Grants  (Hindi  and  English  versions):-

 (1)  Ministry  of  Home  Affairs  for  the  year  2005-2006  (Volume  1

 (2)  Ministry  of  Home  Affairs  (Union  Territories  without  Legislature)  for  the  year  2005-2006  (Volume  II)

 (Placed  in  Library,  See  No.  LT  1754/2005)

 THE  MINISTER  OF  INFORMATION  8  BROADCASTING  AND  MINISTER  OF  CULTURE  (SHRI  S.  JAIPAL
 REDDY):  Sir,  |  beg  to  lay  on  the  Table-

 (1)  (i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Delhi  Public  Library,  New
 Delhi,  for  the  year  2002-2003,  along  with  Audited  Accounts.

 (ii)  ।  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the
 Delhi  Public  Library,  New  Delhi,  for  the  year  2002-2003.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (1)  above.

 (Placed  in  Library,  See  No.  LT  1755/2005)

 (3)  (i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Mass
 Communication,  New  Delhi,  for  the  year  2003-2004,  along  with  Audited  Accounts.

 (ii)  ।  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the
 Indian  Institute  of  Mass  Communication,  New  Delhi,  for  the  year  2003-2004.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (3)  above.

 (Placed  in  Library,  See  No.  LT  1756/2005)

 (5)  A  copy  of  the  Kalakshetra  Foundation  Recruitment  Regulations,  2005  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.  24  (६)  in  Gazette  of  India  dated  the  14""  January,  2005  under  section
 33  of  the  Kalakshetra  Foundation  Act,  1993.

 (Placed  in  Library,  See  No.  LT  1757/2005)

 (6)  Acopy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Culture  for
 the  year  2005-2006.

 (Placed  in  Library,  See  No.  LT  1758/2005)

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Gandhi  Smriti  and



 Darshan  Samiti,  New  Delhi,  for  the  year  2002-2003.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Gandhi  Smriti  and
 Darshan  Samiti,  New  Delhi,  for  the  year  2002-2003,  together  with  Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the
 Gandhi  Smriti  and  Darshan  Samiti,  New  Delhi,  for  the  year  2002-2003..

 (8)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (7)  above.

 (Placed  in  Library,  See  No.  LT  1759/2005)

 THE  MINISTER  OF  PETROLEUM  &  NATURAL  GAS  AND  MINISTER  OF  PANCHAYATI  RAJ  (SHRI  MANI
 SHANKAR  AIYAR):  Sir,  |  beg  to  lay  on  the  Table-

 (1)  Acopy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  section  619
 A  of  the  Companies  Act,  1956:-

 (i)  Review  by  the  Government  of  the  working  of  the  Oil  India  Limited,  Kolkata,  for  the  year  2003-
 2004.

 (ii)  Annual  Report  of  the  Oil  India  Limited,  Kolkata,  for  the  year  2003-2004,  along  with  Audited
 Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (1)  above.

 (Placed  in  Library,  See  No.  LT  1760/2005)

 (3)  Acopy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Petroleum
 and  Natural  Gas  for  the  year  2005-2006.

 (Placed  in  Library,  See  No.  LT  1761/2005)

 (4)  (i)  Acopy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Oil  Industry  Development
 Board,  New  Delhi,  for  the  year  2003-2004,  along  with  Audited  Accounts.

 (ii)  -  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the
 Oil  Industry  Development  Board,  New  Delhi,  for  the  year  2003-2004.

 (5)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (4)  above.

 (Placed  in  Library,  See  No.  LT  1762/2005)

 MR.  SPEAKER:  Shri  Sontosh  Mohan  Dev.  Is  he  present?  Shri  Sontosh  Mohan  Dev,  a  little  more  attention  is
 needed.  Because  this  is  the  first  occasion,  |  am  ignoring  it.

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  HEAVY  INDUSTRIES  8  PUBLIC  ENTERPRISES  (SHRI
 SONTOSH  MOHAN  DEV):  This  would  be  the  last,  Sir.

 Sir,  |  beg  to  lay  on  the  Table-

 (1)  Acopy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  section  619
 A  of  the  Companies  Act,  1956:-

 (i)  Statement  regarding  Review  by  the  Government  of  the  working  of  the  HMT  Limited,
 Bangalore,  for  the  year  2003-2004.

 (ii)  Annual  Report  of  the  HMT  Limited,  Bangalore,  for  the  year  2003-2004,  along  with  Audited
 Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (1)  above.



 (Placed  in  Library,  See  No.  LT  1763/2005)

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CIVIL  AVIATION  (SHRI  PRAFUL  PATEL):  Sir,  |  beg  to  lay  on
 the  Table-

 (1)  Acopy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  section  619
 A  of  the  Companies  Act,  1956:-

 (i)  Statement  regarding  Review  by  the  Government  of  the  working  of  the  Indian  Airlines  Limited,
 New  Delhi,  for  the  year  2003-2004.

 (ii)  Annual  Report  of  the  Indian  Airlines  Limited,  New  Delhi,  for  the  year  2003-2004,  along  with
 Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor  General  thereon.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at
 (1)  above.

 (Placed  in  Library,  See  No.  LT  1764/2005)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  SOCIAL  JUSTICE  &  EMPOWERMENT  (SHRIMATI
 SUBBULAKSHMI  JEGADEESAN):  Sir,  |  beg  to  lay  on  the  Table-

 (1)  (i)  :  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Trust  for  the
 Welfare  of  Persons  with  Autism,  Cerebral  Palsy,  Mental  Retardation  and  Multiple  Disabilities,
 New  Delhi,  for  the  year  2003-2004,  along  with  Audited  Accounts.

 (ii)  ।  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the
 National  Trust  for  the  Welfare  of  Persons  with  Autism,  Cerebral  Palsy,  Mental  Retardation  and
 Multiple  Disabilities,  New  Delhi,  for  the  year  2003-2004.

 2.  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)
 above.

 (Placed  in  Library,  See  No.  LT  1765/2005)


